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Adoption of safety Measures in Relation to Atomic Power 
Project at Koodankulam 

SHRI P. SOUNDARARAJAN (Tamil Nadu): Sir, the Government 
has now decided to go ahead with the Koodankulam Atomic Power Project in 
Tirunelveli District in Tamil Nadu, much against public opinion and appeal 
by social activists. 

First of all, fool-proof safety measures should be adopted, at all 
costs, to avoid Chernobyl-like accidents. The Government should make the 
safety measures transparent to the satisfaction of the local people. 

Vast lands have been acquired for this project, affecting the 
livelihood of a large number of people. Therefore, the Government is duty 
bound to provide certain basic amenities to the people of Chettikulam, 
Koodankulam and the entire Radhapuram Taluk. For the atomic plant as well 
as for the staff quarters, plenty of water would be required. These regions are 
already facing acute shortage of drinking water. Being close to the sea, the 
ground water is also saline. I, therefore, request the Government to purify the 
sea water and provide safe drinking water to the people of Koodankulam and 
Chettikulam areas, where the project is coming up.    Since there is always a 
fear of radiation hazard,  a well-equipped 
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hospital should be set up there and the general health of the people should be 
checked periodically. Also, educational institutions should be established to 
give free education to the children of the region to secure their future. 
Providing drinking water, setting up of hospitals and schools should be the 
components of the project, at an estimated cost of nearly ten crores of rupees. 
In view of the serious hazard posed to the local Deople, I appeal to the 
Government to provide these minimum facilities To the people of 
Koodankulam and Chettikulam Panchayat areas in Tirunelveli district of Tamil 
Nadu. 

Non-Inclusion of Indian Historical Sites in UNESCO's Latest World Heritage 
List 

SHRI K, RAMA MOHANA RAO (Andhra Pradesh): Mr. Chairman, 
Sir, it is saddening to know that UNESCO's latest World Heritage List does 
not contain even a single historical site from India out of a total of 690 such 
sites selected across the globe by UNSECO. The more painful thing is that 
India stands a poor 46th in world's top sixty tourist destinations. Even small 
countries like Malaysia, Nicaragua and Surinam have found a place in the list, 
but not India! I do not know what the Ministry and the DG, ASI have done in 
this regard. The World Heritage Treaty was signed in 1972 by 161 countries 
and we are one of the signatories to it. We could not get a place, I think, 
because of lack of in-house expertise and failure in presenting our sites 
properly before the UNESCO. 

The other important point is, though we are giving so much 
importance to tourism, we are spending a meagre 0.9% on our total spanding 
on promotion of tourism, whereas Malaysia is spending 5%, Indonesia is 
spending 8% and Maldives is spending about 15%. 

Hence, I request the Government to adopt an open sky policy to 
attract tourists from all over the world. There is also an urgent need to 
improve infrastructural facilities at all our tourist destinations. Apart from 
this, the Government should also participate in trade fairs and exhibitions to 
promote our tourism. I also suggest that we should have a tourism board in 
the Ministry with the Directors representing all the sectors of tourism, travel 
and trade and that we should also have 100% FDI in the tourism sector. 
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